CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
CIRCUIT COURT SITTING AT INDORE
Original Application No. 885 of 2005
Indore, this the 18th day of October, 2005

Hon'ble shri M.P., Simgh, Vice Chaiman

"Hon'ble Shri Madan Mohan, Judicial Member

Nahigd ali, S/o. shri abid ali,
aged about 33 years, Designation-

‘Fatigueman No. 3451, Office address =

Infantry School, Mhow (MP),

Address for service of motice - Nahid

ali, Ho. No.. Gulab Nagar, Garden

No. 66, Simrol Road, Mhow (MP)- -

453441, ees Applicant

(By Advocate = Shri I.H. Khan)
Versus
1, Union of Imndia, through the
-Chief Secretary, Govt. of India,

Ministry of Defence,
New Delhi. -

2. The Director Gemeral of Military
Traiming (MP=7), General Staff
Bramch, Army Head Quarters,
Dm.. PO.. New Delhi.o

3 The Commandant, Infantry School,
Mhow (MP) - 453441, ees  Respondents

" ORDER (Oral)

By M.P. Singh; Vice Chairman -

The learmed counsel for the applicaat seeks

permission to withdraw this Original application.
Permission is granted. Accordingly, this Original
Applicatiom is dismissed as withdrawn with liberty to the

applicant to approach the Tribunal if he still feels

agqi'ieved and so advised, W
%ﬁaﬁ (M.P, Simgh)
iotal ) ' Vice Chairman

Judicial Member
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